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(b) if  so, whether alleriuitive parkft will 
be provided in tuch co loo iet in D elhi 7

THE M INISTER O F STATE IN THE  
D EPA R TM EN TS O F E D U C A T IO N  A N D  
C U LTU R E IN THE M INISTRY O F  
H U M A N  RESOURCE DEVELOPM ENT  
(SHRIM ATI K R ISH N A  SAHI) : (ft) N o. 
Sir.

<b) D oes not arite.

SclU ot up. of 'N alioBsl Ag«oc) on 
irradUthNi of food staflt

* 3 1 8 . SHRI G . S. BASAVARAJU : 
Will ibe M inuter o f HEALTH A N D  
FAM ILY ^^ELFARE be pleased lo »u tc :

(ft) whefhei Government bftve &ei up ft 
Nft’tiocuil M onitoring Agency to dcfti with ftlt 
ftspccti of irrftdifttion o f food stufft;

(b) if fto  ̂ (he task o f the agenc> ftod to 
whftt extent informfttton o f such ftn agency 
has helped in irrftdtftiiot) o f food stuffi;

(c) «*beibcr som e foreign couniriet have 
ftlio been contulted in this regftrd: and

(d) if %o, the detftjU thereof ?

THE M INISTER OF STATE IN THE  
M INISTRY OF HEALTH A N D  FAM ILY  
W ELFARE (K U M A R ! SARO^
K H A PA R D E) : (ft) and (b)* Government 
hftt recently set up ft Nfttional M onitoring 
Agency under the Chairmanship o f SccreCftry, 
M iobtry o f Hcfttth and Family W elfare, to 
defti with all a«pect& o f irradiated food. The 
functions of the agency are at under :

r. The NfttionftI M onitoring Agency 
would give clearmnce for various 
kindi o f food iiufTt for irradifttion, 
in respect o f which ftppUcattont for 
trradiftlion ftre nuide.

2 . It would determine the mmximum 
dotage o f KGy (K ilo Gray) for 
food stuff to be irrmdiated, subject 
Co an overall ftverftge dosftge o f  10 
K G y (K ilo Grfty).

3. It would evolve guidelines for food  
irrftdiation practices in the matter 
o f preservatioo o f food stuff.

4 . It would recommend grant o f licence 
to facilities for irradiation o f food  
stuff owned by individuals or insti- 
tutioos.

5, It would consider any other matter 
connected with the use o f irradia
tion as a means, o f  preserving food  
stuff.

^  *

♦

(a) and (d). Recom m endations , and 
guidelines o fjn tern a iion a l Agencies* dealing 
with this a lpec^  tike the FAO/W HO Codex  
Alimentarius C om m ission, Iniernational 
A tom ic Energy Agency, Iniernational C om 
m ission on Radiation Proteciion were taken 
into consideration, while iccep iin g  in princi
ple the irradiation o f  fcod as a method o f  
preservation o f  food.

♦

MliuIuttaD Sliip>ard 'Lim llcd

• 3 1 9 .  SHRI O L'R U D A S KAM AT : 
Will the M iniiter o f SU R FA C E  T R A N S 
PORT be pleased to stale :

*

(a) whether the Hindustan Ship>ard 
Ltd. ba\*e been continuously suffering from  
massiv^e losses;

Cb) if so , the reasons thereof: and

(c) efforts made by Government to  
bring Hindustan Shipyard Limited out o f  
the red ?

THE M INISTER O F STATE OF THE  
m i n i s t r y  OF SU R FA C E  TRAN SPO R T  
(SHRI RAJESH PILOT) ; (a) Ye* Sir.

(b) The main reasons for the heavy 
loste* tufTered by Hindustan Shipyard are :

•  ^

(i) The cosi-p tice gap in ship construc
tion as the present pricing formula 
is fixed with reference’ to Ipter- 
national Parity Price which is not 
related to cost o f  production.

«

(ii) Huge interest burden on the cash 
credit being availed o f because o f  
accumulated cash losses and also  
on the loan portion o f capital 
restructure o f the company.

*

(lli) High cost o f indigenous inputs.


